NATIONAL COMPANY LAW TRIBUNAL
AHMEDABAD BENCH
AHMEDABAD

CA(CAA) No. 36/NCLT/AHM/2017

Coram: - Present Hon’ ble Mr. BIKKI RAVEENDRA BABU
"~ MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 01 .05.2017

Name of the Company: Safal Consturctlon Pvt. Ltd. -
' Bsafal Infrahelghts Pvt Ltd (Joint Appllcatlon)_

- Section of the Companies Act: Sectlon 230-232 of the Companies Act 2013

S.NO. NAME (CAPITAL LETTERS) DESIGNATION REPR_ESENTATION ___ SIGNATURE

1, Blasmindd Fasal %qu W ' w
2 Tuygay Thakeve  Rdvommte  Agelicamy Zg M
ORDER

Learned Advocate Ms. Dharmistha Raval with Learned Advocate Mr Yuvra]
Thakore present for Appllcants

Heard Learned Counsel forApphCants. '

Order reserved.

j% o
KKI RAVEENDRA ABU
- MEMBER J UDICIAL

Dated this the 1st day of May, 2017.




